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IU the mltter of:

Chetan Kumar Vijayvargiya & Anr.

Item lYo.36
CP No. (IB)-99 t7 I JpRl2020

Under Section 7 of IBC, ZArc

...Financial Creditor
Versus

Aadarsh Inframax Developers pvt. Ltd.
... Corporate Debtor

COTAIn: IION,BI,II MIi. AJAY KUMAR VATSAVAYI, JUDICIAL MEMBERI{ON,B[,E MR. RAGHU NAYYAR, TECHNICAL MEMBER

ORDER

Due to paucity of titne, the matter could not be taken up. post the matter to

15.04.202t.

(Raghu Nayyar)
Technical Member

March 18,2021
H.M

(Ajay Kumar Vatsavayi)
Judicial Member

ed__


